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D. A. to Govemmeat Eaplo;re. 

+ 
r Sllrl P. C. Borooah: 

Shrl Rame .... war Tantla: 
Shrl 1>. M. 8aDer'ee: 
Shrl YashpaJ Singh: 
Shri D. C. Sharma: 
Shrl M. L. Dwlved1: 
8hrl Surendra Pal SIn&h: 
Shrlmati Savltrl Nigam· 
Shrl S. C. Samanta: . 
Shrl Prakash Vir Shutrt: 
Shri Jagdev Singh SiddhaDU: 
Shrl Bhagwat Jha Aza4: 
Dr. L. M. Singhvl: 

I Sflrl Subodh lIansda: 

J Shri D. N. Tlwary: 
Shrl Daljit Singh: 

f.Z. Dr. P. Srinivasan: I Shri Pannasivan: 
Shrl Bibhuti Mishra: 

I Shrl P. R. Chakravertt: 
5hrl Siddheshwar Prau4: 
Shrl Madhu Limaye: 
Shrl Vishram P""""": 

I Sflrl Warlor: 
Shrl Par.shar: 

I Shri P. K. OeD: I Shrl Kapur Singh: 
Shrl P. K. Ghosh: 
Shrimali Ramdularl Sinha: 
Shri Onkar La) Berwa: I Shrl K. C. Pant: l Shri Himatslngka: 
Shrl Ba..umalart: 

WiJI the Mini.ter of JI'1naJlce be 
pleased to state: 

(a) whether it is a tact that Gov-
-ernment have received the Dag Com-
mission Report recommending the 
grant of D.A. to the Central Govern-
rnent employees; 

(b). if so, whether all the recom-
mendations at the Commission have 
'been 'accepted; 

(c) If not, the reco-mmendationa that 
have not been accepted by Govern-
ment and the reasons theretor; and 

(d). whether the report will be laid 
OIl the Table? 

TIle MIIIIster 01 Plannlag (Bhri B. 
.. Bilapt): (a) Yes. Sir. 

(b). No, Sir. 

(c) The recommendatlona of the 
Independent Body for Dearness 
Allowance in respect of pay ranges 
tram Rs. 600 to Rs. 1200 Imve nol 
been accepted as its terms of refe-
rence could not be held to cover 
these pay ranlles. 

(d) No, Sir. Copies of the Report 
have already been supplied to aU 
Members and to the Parliament 
Library. 

Shri P. C. Borooah: While the net 
benefit given to the low income group 
by way of increase in dearness allow-
ance is Ro. 7.50, to the high income 
group it is Rs. 50. May I know how 
far is it in consonance with the pre-
sent policy of government of reduc-
ing bhe disparity in income? 

I§hri B. R. Bhagat: We h .. ve accept-
ed the recommendation of the Des 
Commission which went into alJ thelle 
questions. 

Shrl p. C. Borooah: I want to knew 
whether it is in <:onsonan(:e with the 
policy adopted by Government to r .... 
duce the disparity in in~ome. 

Shri B. R. Bhagat: As I said, .11 
these aspects of tbe question we ... 
gone into by the Commission. 

Shri 11.. P. Sharma: What i. the 
number ot Central Gov~l'nment em-
ployees in the salary range Ro. 60()"" 
1,200? What would have been the 
financial implications if the recom-
mendations of the Das Commission re-
garding grant ot dearness allowan,·. 
in respect 01 these employees had been 
accepted and why have they not been 
accepted? 

Shri B. R, Bbagat: I have not got 
the information about (he exact num-
ber of employees falling in the salary 
group Rs. 600--1.200. Pari (b) of the 
question has already been answered 
in part (c) of the main answer. 

Shri D. C. Sharma: May I know 
whether the principle which has b<>ln 
accepted for the neutralisation of the 
rise In price index Ia in conlOna"ce 
.nth tile eADOJll of 1IOC131 justice aa4, 
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if not, whE'ther Government is going 
to adopt some other formula? 

Shri B. II.. B~t: The canons of 
.ocial .justice were gone into by tne 
ComnusslOn and representations were 
received by the Commission on all 
theSe matters. Now the neutral .. li-
tion is up to 90 per cent. So, I do 
Ilot think it violates any canon. of 
social justice. 
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Shri S. M. Banerjee: want to 
know Whether the hon. Minister is 
aware that today, that is, the 18th 
February, all Central Government 
employees are holdin& demonstrations, 
demanding revision at dearness allow-
IInce in case of employees drawine 
Ro. 70 to 109 and Rs. 150 to 209 a! 
abo revision of the dearness allow-
alW!e fOmlula and, if so, what i. 
*e reaction of the Government to it? 

The Mla!ster of FiDaDce (Shrl T. T. 
KrIsImamacharil: I take the infor-
mation from the han. Member. 

8hri S. M. Banerjee: The second 
part of my question has not been 
answered.. 

Mr. Speaker: What is the reactlOn 
of Government? 

Shri T. T. Krisbnamachar\: I have 
taken the information from him. ] 
am afraid, reactions are not quite so 
quiek; it takes time. 

Smi S. M. Banerjee: Sir, I riie on 
a point of order. He cannot take it 
SO lightly. 1 want to know whether 
there is serioUs discontent among e!."'l-
ployees drawing salaries between 
Rs. 70 and Rs' 109 be<:ause they have 
got le.s and -between Rs. 150 "lid 
Rs' 209, and whether the employ""s 
are demanding revision of the dear-
ness allowance formula as recommend-
ed by the Das CommissIOn. Whal lS 

the Government's reaction? 

Mr. Speaker: The h()n. Member 
said that he lmows that tho Central 
Government employees are making. 
some demonstration. To this the hon. 
Minister says, "I take this informa-
tion". The second part was, "What 
was the reaction of Government!'". 
He says, "It takes time; that can be 
considered and would tak,., some time; 
it cannot be so quick." 

Shrl S. M. Banerjee: The Dn 
Commission has recommended revi-
sion of the dearness allowance for-
mula. Has Government accepted 
that! 

Mr. S_ker: That is " new ques-
tion. 

Shri Snrendra Pal SiaIh: Would 
not the Government's decision noL to 
giVe this relief to the people of higher 
wage group result in the higher 
cadres of the public services becom-
ini less and less attractive for the 
best talent in the country which 
would uUiIIl9.tely result in a brain 
drain from the public sector to th .. 
private .ector? 
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811rl B. R. Bbap': As I ssid, the 
main reason why this recommenda-
tion in respect of the higher wage 
croup, that is, Rs. eoO to Rs. 1,200 
was not comridered was that Ihat did 
Dot form part of the t~rm5 of refe-
rence though all other mattel"l' may 
be relevant. 
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Shri Mohammad Elias: In thl. 
changing situation in our cou~try and 
specially the way in which prices are 
coing up when in other industries the 
formula of dearness allowance is ever 
changing, what is the Governrt)ent 
thinking with regard to the nas Com-
mission'. recommendation for the re-
vision of the dearness allownnce for-
mula fOr Central Gov~nuncnt em-
ployees? 

Sbri B. It. Bbaca': That matter is 
under consideration. A number of 
other bodies, like the State Govern-
ments and others, are also involved; 
90, a decision will be taken arter con-
sultation witn an these concerned 
bodies. 
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8hrl D1..... Bbattaebarya: May I 
know whether it is in the knowled&" 
of Government that the pay scale. 
and dearness allowance of State Gov-
ernment employees are tar below that 
of the Central Government employe"" 
and whether, after the Das Commis-
sion's report, the Central Govern-
ment has sent any directions to the 
State Governments tor raising tile 
dearness allowance of the State Gov-
ernment employees? 

Sbri B. R. Bhacat: We are not con-
cerned with that. 

Shri P. Venkatasubbalah: In view 
of the fact that the increase in dear-
ness aUowance is not commensurate 
with the rise in prices and still the 
low-paid employees are finding it very 
difficult to make both ends meet, do 
Government propose to evolve a for-
mula whereby they can pay salm ... 
in kind rather than in cash as has 
been done in industrial concerns? 

Shri B. It. Bhaa"at: It is a sugges-
tion for action. We will consider it. 

Shri U. M. TrIYNi: In view of the 
last but one answer that was given by 
the han. Minister I would like to know 
as to what he mean. by saying, "We 
are not concerned with" when U1.e 
Central Government has made oon-
tributions to the State Govemmenlo 
for raising the dearnes8 allowance and 
the State Governments have swallow-
ed that money and haVe not paid it 
to their servants. Why is action not 
taken? 

Sbri T. T. Krlshnamaehari: The 
position is that the responsibility of 
the Central Government is to its em-
ployees. It may be, as the han. Mem-
her mentioned, that on prev1CJUS occa-
.!!lions the Central Government ha!> 
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given some loan or some kind of " 
subvention to tne Stat., Governments. 
Any further help of that nature would 
depend on II number of circumstances. 
And the House, being the custodian 
of Central finances, will be .. ble to 
judge after the Budget whether the 
Centre cOUld perhaps give such help. 
But so far as the utilisation of the 
moneys gIven for specific purpose. ill 
concerned, it is a matter for the States. 

Shrl Barish ChaDdra Mathur: The 
non. Finance Minister, Mr. T. T. 
Krishnamachari, gave a definite as.u-
ranee on the fioor of this House that 
he will accept the Das Commission 
Report in full. How does he now re-
condie his action in not accepting it 
in full but accepting it only partiJllly? 

Shrl T. T. Krlshna_harl: We 
accep;ed the Commission' oS recommen-
dations in full so fiJr as our terms of 
reference to that Commission are con-
cerned. The terms of reference can 
only be covering that class to whom 
the benefit ohad been givn. 
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New Waler PlaDt 

+ Shrl Sureudra Pal SlJI&"h: 
I Sbrl Naval Prahhakar: 

oS. 1 Shri D. C. Sharma: 
Shri P. C. Borooah: 
Shrl P. R. Chakravertl: 

Will the Minister of Health be 
pleased to state: 

(a). whether it is a fact that the 
work on the capital's New Water 
Treatment PIe"t which is being set 
up to help augment the city'. water 
BIlpply is already much behind the 

_hedule; 
(b) if 80, the _ therefore; and 

(c) when this plant is likely to be 
commiasioned? 

TIle Deputy MinISter in the MlJU.. 
stry of Health <Sbr\ p. S. Naskar): 
(a) Yes, Sir. 

(b) The Delhi Municipal Corpora-
tion has reported that the delay h81 
been due to the following realons:-

0). shortage of cement which haa 
been experienced from time 
to timej 

(iI) large scale rock cuttirig has 
been involved in the site. for 
the clear water reservoir and 
pump house; which was not 
anticipated earlier; 

(iii) difficulties encountered in 
removing Jhuggies camlng in 
the alignment of the risiD6 
mains. Besides these, there 
has been considerable delay 
in placing orders for import-
ed pumping sets by the Cor-
poration. 

(c) The total capacity of the treat-
ment plant under construction is 40 
million gallons of water per day, out 
of which a portion designed to supply 
10 million gallons of water per day 
has been commissioned with effect 
from the 6th January, 1965. The 
remaining plant along with the .."cI-
liary works Is expected to be co"," 
pleted by April, 1966. 

8hrl Sareadra Pal Slnrh: When 
this plant i5 fully commissioned, will 
It be able to meet the entire demand 
of drinking water of the capital or 
ia there any proposal to set up one 
or more plants of this type In future? 

The lWuister eI Health (Dr. SDShIla 
Nayar): For the time being, the r~ 
quirementa will be met. But the 
population of Delhi ia continuously 
increasing. So, there are proposu 
to have another plant also. 

Shrl SureJldra Pal SiD&"h: What 
effective .etps, if any, have bee. 
taken to ensure that the IUPPI:v of 
raw water to the plant .. 111 be main-
tained uninterrupted .II the year 
round? 




